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IN THE MATTER OF:-

News Item titled “CAG slams Greater Noida for allowing farmhouses

on Hindon floodplain” appearing in The Times of India dated
18.08.2025

RESPONSE/REPLY ON BEHALF OF U.P. POLLUTION
CONTROL BOARD

1, Vil-<as Mishra, S/o. Shri Ganga Sharan Misra, aged about 45 years,
Regional Officer, U.P. Pollution Control Board, Greater NOIDA, U.P.
do hereby solemnly affirm and declare as under:

1. That the deponent is a Regional officer of the respondent of
UPPCB, in the present case and as such being conversant with
the facts and circumstances of the present case and competent
to swear this affidavit.

2. That Hon'ble Tribunal passed order on dated 01.09.2025,
relevant portion of said order are reproduced below :-

“...8. Issue notice to the above respondents for filing their
response/reply by way of affidavit at least one week before the next
date of hearing. If any respondent directly files the reply without
routing it through his advocate then the said respondent will remain
virtually present to assist the Tribunal.
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3. That the present affidavit is being filed on behalf of the UPPCB
pursuant to the order dated 01.09.2025 passed by Hon'ble

Tribunal.

That in compliance of Hon'ble Tribunal order, RO, UPPCB,
Greater Noida has sent notices vide letter dated 19.09.2025 to
M/s SDS Infratech-Led Consortium, NRI commercial complex,

GH-04/A, Sector-45, Noida for Plot No FH-01, Village-

Haibatpur, Greater Noida to provide Allotment letter,

Sanctioned Map, CTE etc. No reply is received till now. Copy of
the said letter is being enclosed herewith and marked as
Annexure-1

That in compliance of Hon’ble Tribunal order, RO, UPPCB,
Greater Noida has sent notices vide letter dated 19.09.2025 to
M/s Gaursons India Pvt Ltd, Gaur Big Park, Plot No-1, Abhay

Khand-2, Indirapuram Ghaziabad for Plot No FH-02, Village-
Noida to provide Allotment letter,

Haibatpur, Greater
Sanctioned Map, CTE etc. No reply is received till now. Copy of

the said letter is being enclosed herewith and marked as

Annexure-2

That in compliance of Hon’ble Tribunal order, RO, UPPCB,
Greater Noida has sent notices vide letter dated 19.09.2025 to
M/s Gaursons Hi-tech Infrastructures, Gaur Big Park, Plot No-
1, Abhay Khand-2, Indirapuram Ghaziabad for Plot No FH-03,
Village- Haibatpur, Greater Noida to provide Allotment letter,

Sanctioned Map, CTE etc. No reply is received till now. Copy of

the said letter is ing enclosed herewith and marked as

Annexure-3.
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7. That District Magistrate, Gautam Buddha Nagar has sent to

letter to Greater Noida Industrial Development Authority
(GNIDA) for providing information regarding built-up area of
each plot allotted by GNIDA and action taken report in said
matter. Reply from GNIDA is awaited. Copy of the said letter is

being enclosed herewith and marked as Annexure-4.

8. That RO, UPPCB, Greater Noida has sent reminder notices
vide letter dated 06.10.2025 to concerned 03 Projects. No reply
are received till now. Copy of the said letters are being

enclosed herewith and marked as Annexure-5.

The above facts are being placed for kind consideration of this

Hon'’ble Trib‘unal.

DEPONENT

VERIFICATION:
I, the above noted deponent do hereby verify that the contents

of above affidavit are true to my knowledge and belief. No part of the

same is false and nothing material has been concealed there form. -

4+
VERIFIED ON THIS DAY THE |ODAY OF OCTOBER, 2025 AT G.B.
NAGAR
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S I. This Original Application is registered suo-motu on the basis of the news i.lem lll]C(! “CAG
slams Greater Noida for allowing farmhouses on Hindon floodplain™ appearing in The Times of
India dated 18.08.2025. _
2. The matter relates to the illegal construction of farmhouses on the Hindon River ﬂoodphlam
permitted by the Greater Noida Industrial Development Authority (GNIDA). The article mentions
that the area where these farmhouses were allowed to be made is a zone meant for natural
conservation. The article further mentions that a CAG audit reveals that GNIDA facilitated the
development of farmhouse plots in prohibited areas, leading to environmental and regulatory
breaches. The news item states that in 2011 GNIDA launched the *‘Institutional Farmhouses’
scheme, followed by the ‘Krishi Farmhouses’ scheme, both in violation of existing rules. As per the
article, these schemes, initially intended for temporary structures, gradually transformed into
permanent houses, shops, and even polluting WOrKShopS........ovvviniiiin i
5. The Tribunal is also examining the issue of disposal of sewage and encroachment on the flood
plains of River Hindon in Ghaziabad in the matter of Shri Krishan Kashyap vs. State of Uttar
Pradesh, OA No. 649/2023, which includes demarcation of flood plain zones.
7. Hence, we implead the following as respondents in the matter:

i. Greater Noida Industrial Development Authority, through its Chairman, Plot No. 01,

Knowledge Park-04, Greater Noida, Gautam Budh Nagar.

ii. Uttar Pradesh Pollution Control Board, through its Member Secretary, Building. No.

TC-12V Vibhuti Khand, Gomti Nagar, Lucknow.

iii. Central Pollution Control Board, through its Member Secretary, Parivesh Bhawan, East
Arjun Nagar, Delhi.

iv. District Magistrate, Gautam Buddh Nagar, National Informatics Centre Collectorate
Surajpur, Greater Noida.
v. National Mission for Clean Ganga, through its Director General, st Floor
Chand National Stadium India Gate, New Delhi.
8. Issue notice to the above respondents for filing their response/reply by way of affidavit at least
one week before the next date of hearing. If any respondent directly files the reply without routing
it through his advocate then the said respondent will remain virtually present to assist the Tribunal.
9. List on 14.10.2025 along with OA No. 649/2023.
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